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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No. 378/2021

IN THE MATTER OF:

Rakesh Kumar ... Applicant
VERSUS

Govt. of NCT of Delhi .... Respondents

STATUS REPORT ON BEHALF OF DELHI POLLUTION CONTROL
COMMITTEE IN TERMS OF THE ORDER DATED 04.01.2022.

IT IS MOST RESPECTFULLY SHOWETH:

1. That this Hon’ble Tribunal took up the above referred matter on 04.01.2022
and was pleased to direct the DPCC to ascertain the dust pollution caused by
saw mill operating at B-32, Sanjay Camp, Dakshinpuri Road, New Delhi-

110062 and take remedia] action.

2. That, in compliance of the order passed by this Hon'ble Tribunal, Delhi
Pollution Control Committee (DPCC) inspected the site on 21.01.2022 and
during the inspection, it was found that at the above mentioned address no
such wood based industry/ shop found. The occupier of the premises
informed that, SDMC on 25.11.2021 demolished all the shops situated in




®

and around the above location. Copy of the inspection report alongwith

photographs is enclosed herewith as ANN EXURE-1(Colly)

3. In view of the above findings, no action is warranted by DPCC. The present

(Ajeeta Dayal 2@

Sr. Environmental Engineer

status report may kindly be taken on record.

Date: B]‘S li?—

Place: Delhi
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e ' DELHI POLLUTION CONTROL COMMITTEE
::w'" DEPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF DELHI)
L T ATH FLOOR, ISBT BUILDING, KASHMERE GATE, DELHI-6 ®
N visit us at : http://dpce.delhigovt.nic (Nb)
Donenyre-1 (Gl))
INSPECTION REPORT L
1. Name & Address of the Unit :M/s .. ocaJ,o;e)\ai’B_Q jSa-:?aO C,q-cV)bJ

........................................................

........................................................

2. Owner/Partner’s Name .Md....S .[\4}/[ ...............................
3. Contact Details (Phone & Email) I U 510 U 0 X S
4. Date of inspection D B ABAR s i s
5. Time of inspection: a) Start of Inspection: ..}.:Q9.FM..

b) End of Inspection: ... 123 P
6. Name & Designation of the Persons contacted at the INAUSITY: cevviieeieiieee e
7. Kind of Industry s s e deqren + s s vovmcen smson BERE FESED FEYS Fuge
8. Product & Capacity oRPPTA——— . SE—— T TY
9. Main Raw Materials T sy s s s e« b SR BENEE P e s wwns
10. Water Polluting ; Yes/No  ETP Installed : Yes/No
11. Air Pollution : Yes/No CS Installed : Yes/No

12. Details of Stack Height : (Above G.L).coo forann. (Above R.L)........

(Furnace/ Boilers/Others)
13. Type of Fuel Used YT S
14. Effluent Discharged (a) Domestic/Trade Efflyent
(b) Unit Connected to Jonveyance System: Yes/No
(c) Discharging in to ./ .....ocoviiriiiiinniini
15. Status of Consent (If Any) b sgs sessnide o ¢ memons 2SR § S LY B s
16.D.G. Set (s) (If Any) 0 \[c T Capacity....[..KVA...... Acoustic: Yes/No
Stack Height........(Above G.L)....... (Above R.L)........
17.Plot Area b e s wnenl v « memd § SAEE§ GOERE FFes s v S
18.Labor
19. Machinery VTR AU
20.Power Connection o O Co TP KW
21.Sourc;e of water O . [P ———————————r T T
22. Whether Unit Found in Operation . Yes/No




23. Whether Generating HW . Yes/No

24.(a) Status of Authorization (IF Any):
(b) Display Board Provided: Yes/No
(c) Whether HW is stored in Leak proof Container: Yes/No
(d) Whether container marked with specified label: Yes/No
(e) Whether Container stored Kept in an isolated area: Ye&/No
(f) Whether HW is being stored on pucca floor & in covgfed area: Yes/No
(g) Whether date on which Storage began indicated orreach Container: Yes/No
(h) Whether daily record of HW Maintained in HWA43: Yes/No
Details about Hazardous Waste

A -

S.No. | Category of Hazardous Waste as | Authorizgd mode of disposal | Quantity (Ton/annum)
per the Schedules I, IT and III of
these rules
/
Remarks, If Any:

* A‘}‘ ﬁrbo\rc ACZS’U'L’VJ No Sdch | wo sk M&M !\thUoJYﬁ/_C/(c,ﬁ
fcw/\d ~ |
% M /'?ﬂa 7)7\10[ e% ;ﬂ"‘ b OG.’_UP}"(Y c?’ qlivl /D'yémff = Sﬂm/c

Onr S 1280 ooy luked odd e g hepd Situad e d,
M ond  chgurd L abeve P e o

TTe, 227
ﬁh\ PE ﬁ/\{q @Qé/wqu

Name & Sign of the Persons Slgnat@eﬁame & Designation of Inspectmg éfﬁmals
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